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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour mention raised by the hon. Member, Ms. Indu Bala Goswami: Shri
Maharaja Sanajaoba Leishemba (Manipur), Dr. Sikander Kumar (Himachal
Pradesh), Dr. Sasmit Patra (Odisha), Dr. Amar Patnaik (Odisha), Shri Sanjeev
Arora (Punjab), Shri M. Mohamed Abdulla, Dr. Fauzia Khan (Maharashtra).

The next speaker is Shri K.C. Venugopal; concern over alleged prevalence of
casteism and discriminatory practices in Central Universities, IITs and IIMs.

Alleged prevalence of casteism and discriminatory practices in Central Universities,
lITs and [IMs

SHRI K.C. VENUGOPAL (Rajasthan): Sir, | would like to draw the attention of this
august House towards a pressing incidence that needs an immediate intervention
from the Union Government. | have gone through an answer given by the hon.
Minister in Lok Sabha, which reveals that 13,626 students from the Scheduled
Castes, Scheduled Tribes and Other Backward Communities have dropped out from
Central Universities, Indian Institutes of Technology and Indian Institutes of
Management during the last five years. The hon. Minister also has given a break-up
of the students who have dropped out from various institutions. Sir, 4,596 OBC
candidates and 2,424 SC and 2,629 ST students dropped out of Central Universities.
In the past five years, as many as 2,066 OBC candidates, 1,068 SC and 408 ST
students dropped out from lITs and 163 OBC, 188 SC and 91 ST candidates dropped
out from the IIMs in the same period. The Minister has been giving an explanation
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that the students have various options for going for other programmes and, that is
why, it happens. But does only OBC, SC, ST students have this option, Sir! Why is it
happening for these students? It should be noted that our major institutions,
prestigious institutions like lIMs and IlITs, were in the headlines due to caste
discrimination and other discriminatory activities. The students are faced by serious
issues during their study. Therefore, the rate of suicide in the campuses is also very
high in this period. | have statistics on that also. In December, 2021, the Union
Government had told Parliament that 122 students have died by suicide at higher
educational institutions under the Central Government between 2014 and 2021. Of the
120 students, 24 belonged to the SC community, 3 were STs and 41 were OBCs. We
have not forgotten about Rohit Vemula. His suicide note is very clear, 'My birth is my
fatal accident.' This was written by Rohit Vemula as a student. Sir, | urge the
Government of India to take immediate steps, intervene in it, so as to address the
concern on this discrimination and marginalization within the educational
institutions...”

MR. DEPUTY CHAIRMAN: You know the limit of three minutes. ... (Interruptions ).. It
is not going on record, K.C. Venugopalji.

ST AFHIY IS associate BRAT ATEA %, kindly send your name here.
S IERIPEE IISSIE XTSIl Demand to make Ayushman Scheme more effective by
enabling poor to get full benefits. ...(Interruptions).. T TAFICI ...(Fag™)...
HAEHIY ASI0T, 319 99 S & fdb 519 MYBT matter, with permission of the
Chair, accept BIdT ®, a1 394 3T 1% 3 fi9e &1 9id 9ad &1 S99 91¢ a8 Réis
R TS ST ... (G .. G MTDHT IR-IR qT g1 7, R B3 uedl Bl
..(FGI)... AT oI RTST Si, (A% 39! & d1d Rebls R S, $8 3R
T ..(FEE)... T S, 7 Eoild eRier St @ gRi, Wit
...(FFI)....

The following hon. Members associated themselves with the Zero Hour matter

raised by the hon. Member, Shri K.C. Venugopal: Shrimati Rajani Ashokrao Patil
(Maharashtra), Shri Pramod Tiwari (Rajasthan), Shri Mallikarjun Kharge
(Karnataka), Shri Abir Ranjan Biswas (West Bengal), Shri Ajit Kumar Bhuyan
(Assam), Dr. Fauzia Khan (Maharashtra), Shri Derek O'Brien (West Bengal), Shri
M. Shanmugam (Tamil Nadu), Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri Neeraj
Dangi (Rajasthan), Shri Sandosh Kumar P (Kerala), Prof. Manoj Kumar Jha (Bihar),
Shri G. C. Chandrashekhar (Karnataka), Shri Rajmani Patel (Madhya Pradesh),
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Shrimati Vandana Chavan (Maharashtra), Shrimati Phulo Devi Netam
(Chhattisgarh), Shrimati Jebi Mather Hisham (Kerala), Dr. John Brittas (Kerala),
Shri Niranjan Bishi (Odisha), Dr. V. Sivadasan, Shri M. Mohamed Abdulla and Dr.
Santanu Sen (West Bengal).

Need to make Ayushman Scheme more effective by enabling poor to get full benefits

SHRI SANJEEV ARORA (Punjab): Mr. Deputy Chairman, Sir, | thank you for giving
me this opportunity to speak on a very important issue which is regarding the
Ayushman scheme launched by the Government. | am talking from the official
numbers and, from the official numbers of the Ayushman scheme, it is clear that the
average amount spent on every patient is Rs.12,000 whereas the approved amount is
Rs.5,00,000 for every family. So, Rs.12,000 is less for two reasons. First of all, all
the hospitals which can take care of critical care are not empanelled with Ayushman
which means that now the average bed size of hospitals empanelled under Ayushman
scheme is 48. It further means that only smaller hospitals are empanelled and the
bigger hospitals, which can take care of critical illnesses, are not.

So, my request to the Government is to make bigger hospitals compulsory for
empanelment or, at least, those hospitals which have medical colleges taking benefit
from the Government and taking income tax exemption. It is because, Sir, poor
patients are not getting treatment to the extent promised under Ayushman Bharat
Scheme.

Also, the cost of treatment approved under Ayushman Bharat Scheme is very
less. So, private and corporate hospitals do not want to get themselves empanelled.
That is why patients do not get the best possible care under this scheme.

So, my request to the Government is to make empanelment of some hospitals
compulsory, increase charges, to some extent, under Ayushman Bharat Scheme, so
that all poor people are covered. Thank you.

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour submission made by the hon. Member, Shri Sanjeev Arora: Shri
Jayant Chaudhary (Uttar Pradesh), Shri Abir Ranjan Biswas (West Bengal), Dr.
Fauzia Khan (Maharashtra), Dr. Sasmit Patra (Odisha), Shrimati Suleta Deo
(Odisha), Shrimati Vandana Chavan (Maharashtra), Dr. Amar Patnaik (Odisha),
Shrimati Priyanka Chaturvedi (Maharashtra), Shrimati Jebi Mather Hisham (Kerala),
Dr. Kanimozhi NVN Somu (Tamil Nadu), Shri M. Mohamed Abdulla, Dr. John Birttas
(Kerala) and Dr. Santanu Sen (West Bengal).



